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Title: Introduction of the Palliative Care (Education and Training) Bill, 2015.

off slwr yeotar wnGa (ftaror) & Arerefter Iureerer Sft, & geama war § 5 So1 B Faredr Swz yoneht & aifdoor st F Fa A JugnHE S B Ao, IYfASTIGr
saIfdencrl site Jizenall 3t Juomras Sxrya 9 e of gfdtervr, Riftseamrcrdl 3 Juar Ffdud der 3AA Hefdea el o1 Juda Bl Al [ARe @ grrenfia wor &t
argpafer <t e

HON. DEPUTY SPEAKER: The question is:

"That leave be granted to introduce a Bill to provide for recognition of palliative care as an integral part of health care system of the

country, education and training in palliative care in medical colleges and institutions, treatment facilities in hospitals and for matters
connected therewith."

The motion was adopted.
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